FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

‘BOMBAY INFRASTRUCTURE INDIA LIMITED’
OPERATING IN REAL ESTATE ACTIVITIES, MAHARASHTRA

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN / LLP No.

Bombay Infrastructure India Limited
PAN: AADCB0365P
CIN: U45200MH2006PLC 159155

2. | Address of the registered office Bashabhai Compound 274 S V Road Opp

(as per MCA records) Jama Masjid Bandra (West), Mumbai,
Maharashtra, India — 400050

3. |URL of website NA

4. |Details of place where majority of fixed assets| Commercial Units in an under-construction
are located building (previously known as City Centre Mall)

located at Vashi — Sector 19D, Plot No. 18,
Navi Mumbai — 400 703

5. |Installed capacity of main products / services NA

6. |Quantity and value of main products / services| Nil
sold in last financial year

7. |Number of employees / workmen Nil as per the information available.

8. |Further details including last available financial| The details as available can be sought by
statements (with schedules) of two years, lists| sending an email on
of creditors are available at URL: cirp.bombayinfra@gmail.com and / or Virtual

Data Room in accordance with the provisions

9. Eligibility for resolution applicants under section| The detailed invitation for expression of

25(2)(h) of the Code is available at URL: interest which shall include the eligibility for
resolution applicants under Sec 25(2)(h) of the
Code can be sought by sending an email on
cirp.bombayinfra@gmail.com

10. |Last date for receipt of expression of interest March 21, 2026

11. |Date of issue of provisional list of prospective| March 31, 2026
resolution applicants

12. |Last date for submission of objections to| April 05, 2026
provisional list

13. |Date of issue of final list of prospective| April 15, 2026
resolution applicants

14. |Date of issue of information memorandum,| April 20, 2026
evaluation matrix and request for resolution
plans to prospective resolution applicants.

15. |Last date for submission of resolution plans May 20, 2026

16. |Process email id to submit EOI cirp.bombayinfra@gmail.com



mailto:cirp.bombayinfra@gmail.com
mailto:cirp.bombayinfra@gmail.com
mailto:cirp.bombayinfra@gmail.com

17. |Details of the corporate debtor’s registration| Registered as Small Enterprise having UDYAM
status as MSME Registration Number: UDYAM-MH-18-0482499
Notes-

1. This Form G is being published with the consent of the CoC pursuant to the first Form G
published on March 25, 2025 and the addendum to the first Form G published on April 11,
2025, whereby the timelines stipulated in the earlier Form G dated March 25, 2025 were
extended.

2. Eligible parties who have submitted EOls pursuant to the earlier Form G shall continue to
remain valid, subject to submission of the requisite documents and fulfilment of the
eligibility criteria, and such parties are not required to submit a fresh EOI.

Kshitiz Gupta
Resolution Professional of Bombay Infrastructure India Limited
Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140
AFA Valid Till: December 31, 2026

Address & email id reqistered with IBBI:
F-52, First Floor, Centrium Mall, Lokhandwala Township
Akurli Road, Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com
Process specific email id for correspondence: cirp.bombayinfra@gmail.com

Date: March 06, 2026
Place: Mumbai
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NEW DELHI: India on Thursday
condoled the killing of Iran’s
Supreme Leader Ali Khameneiin
joint Israel-US military strikes
after maintaining silence on the
matter since the weekend, even
as external affairs minister S Jais-
hankar spoke to his Iranian coun-
terpart Seyed Abbas Araghchi to
discuss the evolving situation in
West Asia.

Foreign secretary Vikram
Misri visited the Iranian embassy
on Thursday afternoon and
signed the condolence book on
behalf of the government. Healso
had a brief interaction with Ira-
nian ambassador Mohammad
Fathali. “Sincerest condolences
on behalf of the government and
the people of India. We pray for
peace for the departed soul,”
Misri wrote in the condolence
book.

Jaishankar spoke with Aragh-
chi on phone for the second time
since February 28, when Israel
and the US launched military
strikes on Iran, “Had a telecon
with Iranian FM Seyed Abbas
Araghchi this afternoon,” Jais-
hankar said on social media,
without giving details.

The developments followed
scathing criticism by the opposi-
tion Congress party and former
military officials and diplomats of
India’s position on the killing of
Khamenei and the sinking of an
Iranian frigate by a US submarine
within Sri Lanka’s exclusive eco-
nomic zone on Wednesday, while
it was leaving the region after
participating in an International
Fleet Review and a multi-national
exercise hosted by India.

The external affairs ministry
issued two statements on Febru-

con

Foreign secretary Vikram Misri signs the condolence book at the Emba.ssy of Iran, after the recent
killing of Iranian Supreme Leader Ayatollah Ali Khamenei, in New Delhi PTI

ary 28 and March 3 to express
concern over the situation in
West Asia and to push dialogue
and diplomacy aimed at finding

an “early end” to the conflict. The
ministry emphasised India’s
focus on the security of 10 million
Indian nationals living in West
Asia and on averting any major
disruption of trade and energy
supply chains passing through
the region, but maintained
silence on Khamenei's killingand
the sinking of the Iranian frigate
IRIS Dena.

Following the death of then
Iranian president Ebrahim Raisi
and foreign minister Hossein
Amir-Abdollahian in a helicopter
crash in May 2024, Jaishankar
had visited the Iranian embassy
to express condolences, while
India’s response to Khamenei's
death was handled by the foreign
secretary.

Congress party leader Sonia

Gandhi was among those who
criticised the government’s stand
on the killing of Iran's Supreme
Leader, saying that its silence
raised questions about the credi-
bility of India’s foreign policy and
would facilitate the erosion of
international norms.

“When the targeted killing of a
foreign leader draws no clear
defence of sovereignty or interna-
tional law from our country and
impartiality is abandoned, it
raises serious doubts about the
direction and credibility of our
foreign policy,” Gandhi wrote in
an opinion piece.

Former foreign secretaries
Nirupama Menon Rao and Kan-
wal Sibal questioned the govern-
ment’s stance on the sinking of
the Iranian frigate by a US sub-
marine soon after it participated
in events hosted by India, while
former Indian Navy chief Admi-
ral Arun Prakash, one of the

country’s leading commentators
on security issues, described the
US action as “condemnable” and
an “inflammatoryact”.

Sri Lankan officials have said
32 crew members of IRIS Dena
were rescued while 90 bodies
were recovered after the sinking
of the warship.

In a social media post, Rao
questioned whether national
interestis “always best served by
saying nothing” and added: “India
cannotaspire to be a civilisational
voice and a karma chameleon at
thesame time.”

Sibal emphasised on social
media that the US “ignored
India’s sensitivities” as the Ira-
nian frigate was in “these waters
because of India’s invitation”. He
added, “We are far from politi-
cally or militarily responsible for
the US attack. Our ‘responsibility’
is[on] amoral and human plane.”

Referring to the multi-nation

exercise that IRIS Dena partici-
pated in last month, Sibal said:
“Ina way the spirit of the Milan
exercise shared by the Iranian
Navy has been violated by this US
action, more so as it occurred not
far from India’s maritime periph-
ery.”

Prakash said in a social media
post that the sinking of the Ira-
nian warship “with heavy loss of
lifeis a senseless & inflammatory
act”. He added, “Initiating
another dimension of violence in
this open-ended conflict will
spread alarm across the high seas
& dlsrupt global seaborne com-
merce.”

‘TheIndian Navy said in a state-
ment on Thursday that it had
“promptly launched” search and
rescue efforts after the Maritime
Rescue Coordination Centre
(MRCC) in Colombo received a
distress call from IRIS Dena in the
early hours of Wednesday. This
included the deployment of a
long-range maritime patrol air-
craftand the warship INS Tar-
angini toaugment search efforts
led by Sri Lanka.

Another Indian warship, INS
Tkshak; also sailed from Kochi to
augment the search efforts and is
still in the area to search for miss-
ing personnel as a humanitarian
gesture, the statement said.

‘The sinking of the Iranian war-
shipis being perceived in Indian
circles as a widening of the
Iran-US conflict, which has
already impacted the flow of
energy supplies through the
Strait of Hormuz. Iran has
responded to the Israeli and US
strikes with a wave of attacks tar-
geting Israel and American mili-
tary bases in countries such as
Bahrain, Kuwait, Jordan, Saudi
Arabia and the United Arab
Emirates.

oles Khamenei’'s death

MODI SPEAKS TO
MACRON, SHARES
CONCERNS OVER
IRAN CONFLICT

NEW DELHI: Prime Minister Nar-
endra Modi on Thursday spoke
to French President Emmanuel

War-risk cover
for flights may

push up
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NEW DELHI: Insurance compa-
nies are moving to raise war- nsk

Macron and discussed shared
concerns over the evolving situ-
ation in West Asia, and the need
for a return to dialogue and
diplomacy.

After his telephonic conversa-
tion with Macron, Modi said
they will continue to engage
closely and coordinate efforts
towards the early restoration of
peace and stability in the region.

“Spoke with my friend Presi-
dent Emmanuel Macron today.
We discussed our shared con-
cerns over the evolving situation
in West Asia and the need for a
return to dialogue and diplo-
macy.

“We will continue to engage
closely and coordinate efforts
towards the early restoration of
peace and stability in the
region,” Modi said in a post on

The conflict in West Asia
began after the US and Israel
launched military strikes on
Iran on February 28, killing
Iran’s Supreme Leader Ayatol-
lah Ali Khamenei. Prime Minis-
ter Modi spokc to eight leaders
of West Asia since the
beginning of the mil- 4
itary conflict,
before speaking to
Macron on Thurs-
day. o

Around 10 mil-
lion Indians live in

the Gulf and West \
Asia. P'[I

India calls for an ‘early end’ to wars in W Asia and Ukraine

PM Narendra Modi with Finland President Alexander Stubb.

Rezaul H Laskar
letters@hindustantimes.com

NEW DELHI: India on Thursday
called for an “early end” to the
wars in West Asia and Ukraine
amid growing concerns about the
expansion of the Iran-US conflict,
with Prime Minister Narendra
Modi saying that New Delhi will
backall efforts aimed at restoring
peace since no issue can be
resolved through military hostili-
ties.

talks with Finnish President
Alexander Stubb, who empha-
sised the need to end Russia’s war
against Ukraine and ensure peace
in line with the principles of the
UN. The two leaders met in New
Delhi as the US and Israel's war
with Iran entered its sixth day,
with both sides carrying out
strikes that heightened tensions
across West Asia.

“We are in agreement that no
issue can be resolved solely
through military conflict.

Asia, we will continue to support
every effort aimed at the early
end of conflict and therestoration
of peace,” Modi said, noting that
India and Finland believe in rule
of law, dialogue and diplomacy.
The world is passing through a
phase of instability and uncer-
tainty amid the conflicts in
Ukraine and West Asia, and the
growing cooperation between
India and Europe is “imparting
new strength” to global stability
and development, Modi said.

global governance and backed
India’s bid for a seat in a
reformed UN Security Council
and said, “For us Russia’s war of
aggression against Ukraine has
lasted for too long - four years.
We agreed that ending the war is
in everyone’s interests, a lasting
peace can only be one that
respects the principles of the UN.”

The two sides signed amemo-
randum of understanding (MoU)
on migration and mobility part-
nership to facilitate the move-

P for airline fleet:

ing to West Asia, which nould
push upalready-elevated airfares
as carriers are likely to pass on
part of the additional cost to pas-
sengers, multiple aviation industry
insiders told HT.

People familiar with the dis-
cussions said insurers have
begun reaching out to airlines
operating flights to parts of West
Asia, citing higher operational
risks to “war zone” areas and
seeking to revise premiums for
aircraft flying these routes. Car-
riers have started operating a
limited number of flights to ferry
stranded passengers to and from
Gulf airports in the wake of the
escalating conflict involving the
US, Israel and Iran.

Queries sent to Air India,
IndiGo, Air India Express, SpiceJet
and Akasa Air did not get a
response.

“In situations like this, the
underwriter has the right to issue
a notice of cancellation or apply
additional war-risk policy premi-
ums because of the apprehension
of war or perceived heightened
risk. In the current case, this is an
actual conflict and airlines are
continuing to operate, so insurers
may increase the war-risk pre-
mium,” said Prabodh Thakker, an
aviation insurance expert.

Industry estimates suggest the
revised premiums could add
about Rs 30-40 lakh to the cost of
operating a narrow-body aircraft
on West Asia routes and around
RsQOIakh fora wide-bodyaircraft
per round trip (for instance, Abu
Dhabi-Delhi-Abu Dhabi), accord-
ingto peopleaware of the develop-
ment. This could translate to
roughly additional costs of Rs
20,000 per passenger on narrow-
body flights and about Rs
30,000-35,000 on wide-body servi-
ces, based on typical passenger
loads, one of the persons told HT.

“There will be an impact on air-
fares due to the premium revision,
but it is too soon to assess how
much ticket prices could increase,”
another industry insider said.

The conflict has also pushed up
other operating costs. Industry
officials said jet fuel prices have
surged by nearly 30%, adding fur-

fares

INSURERS HAVE
BEGUN REACHING
OUT TO AIRLINES
SEEKING TO REVISE
PREMIUMS FOR
AIRCRAFT FLYING
TO WAR ZONE
LOCATIONS

sure, fuel accounts for around 40%
ofairline operating costs.

“Surge in fuel cost can alone
push ticket prices for passengers
travelling to and from the Middle
East up byanother10-12%,” people
aware of the matter said.

For example, random check of
aMumbai Dubai flight of a budget
airline operatingonMarch8 has a
fare of Rs. 20,000 on Thursday.
While, ina normal curcumstance
the fare on this sector usually
hoveraround Rs. 12,000

The evolving security situation
has also disrupted airline sched-
ules and aircraft utilisation.
According toindustry officials, air-
space restrictions, operational
uncertainties, and sudden route
changes have affected about 20%
of flights for every airline operat-
ing in the region.

Slots at several airports in the
region are currently being allo-
cated on a day-to-day basis, lead-
ing to frequent last-minute
changesin flight operations.

“Airlines are unable to sell seats
onthese flightsin advance, partic-
ularly on services departing from
the Middle East. Aircraft often
have to be filled at short notice,
sometimes just a few hours before
departure, leading to lower pas-
senger loads and higher operating
costs,” a second person aware of
the matter said.

Despite the higher costs, air-
lines are expected to continue
operating these routes because of
strong demand and the impor-
tance of Gulf connectivity for
Indian carriers, industry officials
said. Air India Express on Thurs-
day operated flights from Fujairah,
Ras Al-Khiamah and Muscat,
Dubai. SpiceJet too operated
flights to Mumbai from Fujairah
and Dubai. In the other direction,
IndiGo announced it will operate
6E 91 from Mumbai to Jeddah on
Friday. Air India announced addi-
tional special ad-hoc flights to
Dubai, Muscat, and Ras Al

Forand on behalf of President of India, the
. Divisional Signal & Telecom Engineer
(Co)lKharagpur-721301 invites e-tender
for the following works and will be opened
at12:00 hrs.: S. No.; Tender Notice No.;
Description of works; Tender value &
EMD respectively :

Ao

TRAIN | ORIGINATING STATION

& DESTINATION

DATE OF
SERVICE

DEPARTURE | ARRIVAL

upto 12 hrs. of

www.ireps.gov.in for full details
description specification of the tender and
submit theirbids online. In no case manual
tenders for these works will be accepted.
(PR-1264)

ENTRAL RAILW.

BHUSAWAL DIVISION
E-Tender Notice
No.BSL.N.S&T.27.2025-26 dtd.
03.03.2026 (Open E-Tender)
Digitally Signed Online Open E-
Tenders are invited from eligible
Tenderers by Divisional Railway
Manager (Signal & Telecom), Central
Railway, Bhusawal for and on behalf of
The President of India for the following
work. SN:- 1, E-Tender Notice No:-
BSL.N.S&T.27.2025-26 dtd.
03.08.2026, 2. Name of work:-
Telecom work in connection with: A)
Provision of Passenger Information
System eg. Coach Guidance Display
Board, Train Indication Display Board,
Outdoor Video Display (Video Walls)
Muttiine Display Boards, PA system
etc. for Kumbh Mela 2027 at Deviali,
Nasik Road, Odha, Kherwadi and
Kasbe Sukene Stations on Bhusawal
Division of Central Railway. 3.
Approximate Cost:- Rs.
19,90,20,954.51/- (Rs Nineteen Crore
Ninety Lakh Twenty Thousand Nine
Hundred Fifty Four Rupees And Fifty
One Paisa Only.) 4. Cost of Tender
Form/Booklet:- Nil, 5. Earnest
Money:- Rs. 11,45,100.00 /-, 6.
Completion Period:- 8 Months after
issuing of LOA., 7. Bidding Start
Date:- 11/03/2026, 8. Date & Time of
Closing of Tender Submission:-
25/03/2026 15:00 Hrs., 9.Date & Time
of Opening of Tender:- 25/03/2026
15:30 Hrs. (If possible)., 10. Web site
on which complete details of the
Tender can be seen:-

www.ireps.gov.in

BSL-05 DRM (S&T), Bhusawal
Travel h dangerous and explosive
goods s a punishable offense

(1); ST-OT- -
Interlocking-02-LC Date-02.03.2026; 09027 Mumbai Central - Ahmedabad 07.03.2026 23:45 hrs 08:30 hrs
Interlocking of LC Gates: HA-4 and HA-7 (AC Superfast Tejas Special) =& (Saturday) (Next Day)
in Howrah- Amta Section of Kharagpur >
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by SLBP over Kharagpur Division; ¥ po d 7 :

2,50,28,258.00; X 2,75,200.00; Cost of

tender document : NIL (for S. No. 1& 2); 09021 Mumbai Central - Ahmedabad 08.03.2026 06:20 hrs 12:40 hrs
Date of Opening : 27/03/2026 (for SI. No. (AC Superfast Special) oLl (Sunday) | (Same Day)
1 & 2); Completion Period : 12 Months .

(for SI. No. 1 & 2); Date of Submission: 09022 Ahmedabad - Mumbai Central 08.03.2026 15:10 hrs 21:45 hrs
upto 12 hrs. of 27/03/2026 (for . No. 1) & (Ac Superfas( Special) sHle (Same Day)
et e s et wen|  |[= ] AnUBhl, Execuive Ghlr Gar and AG Ghal Gar Goaches.

Like us.
&

Folloy
uson:

The above trains will halt at Borivali, Vapi, Surat, Bharuch and Vadodara stations in both directions.

For detailed information regarding stoppages, timings of halts and
composition, passengers may please visit www.enquiry.indianrail.gov.in.

The booking for Train Nos. 09027 & 09028
will open from 06.03.2026 while the booking for
Train Nos. 09021 & 09022 will
open from 07.03.2026 at all PRS Counters and
on IRCTC website. The above trains will
run as Special Trains on Special Fare.

PLEASE CARRY ORIGINAL ID PROOF FOR ALL RESERVED TICKETS

WESTERN RAILWAY

wr.indianrailways.gov.in

[ facebook.comWesternRly
comMesternRly
istagram.com/MWesternRly

D https:liwww.youtube.com/@WesternRly
[SYhttps:/ibitlyWesterRailwayOfficial
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Ref: ADVT.No. 25-26/17

Fnrmerly Indian Rare Eanhs Limited
e T

(A Govemmant of s Undertaking)
CIN: U15100MH1950G01008167, Website:
150 9001: 2015, IS0 14001: 2015 & IS0 45001: 2018 Compan

HT Modi's remarks followed his ~ Whether in Ukraine or in West Stubb called for reforms in  mentof talent. ther pressure on airlines. To be ~ Khaimah.
S. E. RAILWAY -TENDER 1 PN R INIRY DR | N T | | PDERER " | RAIN st (3fean) fafvzs/IREL (India) Limited

e
Date: 05.03.2026
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e/ TENDER NOTICE
g o Sausdl

o, St ¥y
IREL, OSCOM invites request for praposal for the following items / job descriptions.

Fors 3 /Bid No. itz ey dob ] ltem Description
GEM/2026/8/7258057 __|Engagement of Loaders and Excavators at IREL, OSCOM.
GEMfznzs/BﬂzzQszB Engagement of mree Dnzers along with Operators and Fuel

GEW, 1 ntract for As in Production Activities at REEP.

e nv in =1 https://eprocure. nvlnermm
it 1 G R S I

T

Bidder may downoad tender documnt rom g s e gown o s
ny corrigendum / Extension to above tenders shall be hosted
o o

/Sd/-
CBC 48146/12/0017/2526 ot ot v, /G & HEAD, OSGOM

CENTRAL UNIVERSITY OF SOUTH BIHAR

NH-120, Gaya-Panchanpur Road, Gaya-824236, Bihar
Recruitment Notice - Faculty Po:
Advt, No.-CUSB/Advt./47/2026, Dated 2™ March, 2026

Online Applications, through 'CU Chayan Portal’, are
invited from the eligible (Indian Citizen and OCI) I

FORI
INVITATION FOR EX| F INTEREST FOR
‘BOMBAY INFRASTRUCTURE INDIA LIMITED’
OPERATING IN REAL ESTATE ACTIVITIES, MAHARASHTRA
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT FARTIcuLARs
ay Infrastructure India Limited
PAN. RADCBDI6S
CIN: U45200MH2006PLC159155

Name of the corporate debtor along
with PAN & CIN/LLP No.

for appomtment to the faculty (Professor, Associate
) positions.

The details regardlng qualifications, experience, process of
recruitment and other instructions are available on the
University Website: www.cusb.ac.in, along with this
advertisement. Registrar

ASSOCIATION OF MUNICIPALITIES AND
DEVELOPMENT AUTHORITIES (AMDA)
7/6, Siri-fort Institutional Area, August Kranti Marg,
ew Delhi - 11004
11-41017641, 26494486, 26497973
CRUITMEN ICE
tions are invited from eligible candidates for one post of Accounts
AAMDA office on short term contract basis with a monthly consolidated
pay of Rs. 1,06,000/-.
Forother detais,such as qualfication, experience, age d
format etc. (to be downloaded) plea:
Application duly completed in all st signed by the candidate with sl
attested copies of testimonials etc, should reach the ‘0/o
Secretary, AMDA, 1/6, Siri-fort Institutional Area, Aug-m Kranti Marg,
New Delhi — 110049, or on email a or on before,

Bashabhal Compound 274 S V, Road

5. | Address of the registered office o Jama Tiagld Barcrs (Ve
i India

(as per MCA records)

— 400050

3. | URL of website NA
Commercial Unfs in _an_under-
construction  building _(previously
4. | Detalls of place where majorty of | \nown as Giy Cenire Mal) located at
Vashi — Secior 19D, Plot No. 18, Navi

Mumbai —400 703
NA

5. | Installd capacity of main products

6. | Quantity and value of main products
/senvices sold inlast financial year

7. Number of employees / workmen

Nil

Nil as per the information available.
The details as available can be sought by
sending anemallon clfp bombayinira@
gmall 2o and | or Vyiual Dt Room

B accordance with the provsions of e
Code and Regulations made thereunder.
The detailed invitation for expression
of interest which shall include the
eligibility for _resolution _ applicants,

Further  details indluding last

5, | available financial statements (with
schedules) of two years, lists of

creditors are available at URL:

Eigibity for resolution appicants

9. | under section 25(2)(h) of the Code | °
under Sec 25(2)(h) of the Code can be
Is-avallable at URL: sought by sendm; an email on cirp.
10, | Last date for receipt of expression [ yerc 1 2006

- | of interest

27.03.2026.
AMDA reserves the right to cancel recruitment process for post without assigning
any reason whatsoever.

Director cum Secretary
AMDA

11, | Date of issue of provisional list of
prospective resolution applicants

Last date for submission of

| objections to provisional list

March 31, 2026

April 05, 2026

Date of issue of final st of| oo
13- | prospective resolution applicants | APl 15, 2026
Date of issue of information
qﬂaﬂ mqﬁaﬂ memorandum, _ evaluation matrix | o0
14| and request for resolution plans to | APH! 20,2026
. T, et - T, T ¥Eo 308 prospective resolution applicants.
. t date for submission of
. . 15. May 20, 2026
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